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trains on Nidadavolu-Narsapur line
(Andhra); and

(b) if so, the date from whach this
scheme will come into force?

The Depuly Minister of Railways
(Shri Shahnawaz Khan): (a) and (b)
The maximum permissble speed of
trains on this section is 35 miles per
hour, but this is restricted to 30 miles
per hour over a continuous stretch
of about 24 miles up to Narsapur, due
to heavy wear of track rails. The
work of relaying track which is al-
ready included, 1n parts, in the Works
Programme of the current and the
next two years, is expected to be
completed by 1960-61, when the maxi-
mum speed of 35 miles per hour will
be restored throughout the section

Retirement Age of P. & T. Employees

1165. Shri B. S. Murthy: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether orders have been
issued raising the age limit for retire-
ment for certain categories of
employees 1in  Post and Telegraph
Department. and

(b) 1f so, the categories so specified
and the reasons thereof?

The Minister of State in the Minis-
try of Transport and Communicatigns
(Shri Humayun Kabir): (a) No, Sir

(b) Does not arise

-

Building for Kapadwanj Post Office
1166. Shri Fateshinh Ghodasar: Wii!

the Minister of Transport and Com-

munications be pleased to state:

(a) whether 1t is a fact that though
necessary funds have already been
sanctioned for constructing a nevrs
building for a Post Offiee at Kapad-
wan) in Kaira District (Bombay
State), the building has not been con-
structed up till now; and

{b) if so, the reasons
building construction has
layed?

why the
been de-
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The Minister of State in the Minis-
try of Transport and Communieations
(Shri Humayun Kabir): (a) Funds
were provided for acquisition of the
site and provision has also been made
for starting construction this year. At
present preliminary estimates are
under scrutiny for issue of the admi-

nistrative sanction.

(b) Different stages of a construc-
tion project take time and in this case
there has been no avoidable delay

A8 $g4 T wTIW

Pt wi HIvw EEr . &
TEd Wy 97 q9TA EY 7 F4 fa

(%) ¥ faam & faaom & st
T wug feoe oW W &

(w) fawerfan gracsided &,
T W v g www, wma A
fea g &, "7

(1) 3w Y grE AT & W
Ay g feov g et ega Tl
gAY fFm amgn”’

T4 g HX (o G A W)
(%) @ & wim v srodfroe
FAA AR 24T T &

(/) av&r & fawnfan o= w
ATH W& TWT FAT AR g F AR
zaw Iyt faandi g o

AT | 77 T 476 & 787

() TR grET I ape, a4
7 gk oy ahwr § o fadt @3 9,
famt & ¢ amw g

Posta]l Employees of Kulu

1168. Shri Daljit Singh: Will the
Minister of Transport and Communi-
cations be pleased to state-

(a) whether hill allowance was
given to the Postal employees of Kulu



11529 Written Answers
of Kangra district in Punjab equal to
the hill allowance of Simla Postal
employees prior to the year 19585;

(b) whether it has been reduced
since 1855; and

{c) if so, the reasons of its reduc-
tion?

The Minister of State In the Minis.
try of Transport and Communications
(Shri Humayun Kabir): (a) No.

(b) No.

(c¢) The question does not arise.

Passenger Amenities at Nadiad

1169, Shrl Fatehsinh Ghodasar: Will

the Minister of Railways be pleased
to state:

(a) whether it 1s a fact that there
is a total absence of passenger Sheds,
sanitary conveniences, benches and
waiting rooms on the narrow gauge
station at Nadiad on the Waestern
Railway; and

(b) if so, when these amenities will
be provided?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) No, Sir.
The following amenities already exist
on the Nadiad Narrow Gauge station:-

(1) One waiting shed 50’ x 25’
(2) One water tap on the platform;

(3) Two benches 1n the waiting
shed and 3 on the Narrow
Gauge platform

(b) In addition, the following faci-

lities have been programmed during
1957-58:— )

(1) One additional booking office
for Narrow Gauge;

{2) One covered passage from
Broad Gauge to Narrow
Gauge.

(3) Two drinking water fountains;

(4) Four urinals flush type on
Narrow Gauge platform,

A covered shed on passenger

platform is programmed for
1958-59.
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Disciplinary Cases on Railways

1170. Shri 8. M. Banerjee: Will the
Minister of Raillways be pleased to
state whether there is a proposal to
have one more Tribunal to review the
cases of those Railway employees who
have been dismissed on  disciplinary
grounds?

The Deputy Minister of Raillways
(Shrl Shahnawaz Khan): No, Sir.

Development of Communications

1171. Shri Morarka: Will the Min.
ister of Transport and Communica-
tions be pleased to state:

(a) how much of the total amount
allotted under the Second Five Year
Plan for Communicetions is for
improving the existing means of com-
municattons and how much for
developing new ones;

(b) how much of the amount allot-
ted had already been spent in improv-
ing the existing lines of communica-
tion; and

(c) what are the
current year?

plans for the

The Minister of State in the Ministry
of Transport and Communications
(Shri Humayun Kabir): (a) The
improvement of the existing Post,
Telegraph and Telephone services 1s
mmterlinked with the expansion of these
services and cannot be 1solated from
the developmental activities. The
total provision 1n the Second Plan for
the P. - T Department is Hs 63
crores

{b) Rs. 952 crores during 1956-57.

(¢) The average target per year
ist—

(1) Additional Post Offices 4,000

(ii) Additional Telegraph Offices
280

(iii) Additional Long distance
Public Call Offices 240
(iv) Additional Telephonas 36,000.
The schem=s taken up this year are

expected to meet those targets. To
the extent equipments and materials





